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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 02.05.2024 (THURSDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

Click here to join VC 

10:20 AM 

Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial) 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Judgment  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1. Comp App (AT) (CH) 
(Ins) No. 192/2023  

IA No. 618/2023  

IA No. 619/2023  

IA No. 1435/2023 

Sharon Hills 
Residents 

Association  

Vs  

K Parameswaran 

Nair, RP, Samson & 

Sons Builders & 
Developers Pvt. Ltd.  

 

WITH 

 

Mr. Liju V Stephen Mr. PV Vinod 

2. Comp App (AT) (CH) 

(Ins) No. 214/2023  
IA No. 706/2023  

IA No. 707/2023 

Angelwoods 

Apartments Allottees 
Association (AAAA)  

Vs  

K Parameswaran 

Nair, RP, Samson & 

Sons Builders & 

Developers Pvt. Ltd. 
  

WITH 

 

Mr. Liju V Stephen Mr. PV Vinod 

3. Comp App (AT) (CH) 

(Ins) No. 215/2023  

IA No. 708/2023  
IA No. 709/2023 

Orchid Valley 

Apartment Buyers 

Association  
Vs  

K Parameswaran 

Nair, RP, Samson 

and Sons Builders 

and Developers Pvt. 

Ltd 
 

Mr. Liju V Stephen Mr. PV Vinod 

4. Comp App (AT) (CH) 

(Ins) No. 212/2023 

Sanctuary Apartment 

Owner’s Association 

& Anr.  

Vs  

K. Parameswaran 
Nair, RP of Samson 

and Sons Builders & 

Developers Pvt. Ltd. 

& Anr. 

Mr. Bijoy P Pulipra Mr. Vinod PV-R1 R2 

 

                                                 

                                             

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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10:25 AM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Judgment  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1. Comp App (AT) (CH) 

(Ins) No.224/2022   

IA No. 481/2022     
IA No. 766/2022 

Virigineni Anjaiah, 

Suspended Director, 

M/s Sri Pavana 
Keerthi Hotels India 

Pvt. Ltd.    

Vs     

Pridhvi Asset 

Reconstruction and 

Securitization 
company Ltd. & Anr. 

 

Mr. K. Ravindranath Mr. Surya Teja Nalla- 

R1 

 

 

                            10:30 AM 

 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), 

Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial) 

Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Withdrawal 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp App (AT) (CH) 

(Ins) No. 419/2023  

For Stay  

IA No. 1274 & 
1276/2023  

For Direction  

IA No. 1275/2023 

 

Trimex Industries 

Pvt. Ltd.  

Vs  

Ind-Barath Power 
Gencom Ltd & 3 Ors.  

 

WITH 

Ms. Revathi 

Manivannan 

Dr. P Vasudevan-R1, 

R3 & R4 

2.  Comp App (AT) (CH) 

(Ins) No. 420/2023  
For Stay  

IA No. 1277 & 

1279/2023  

For Direction  

IA No. 1278/2023 

For Exemption  
IA No. 1280/2023 

 

Millenium Steel India 

Private Limited  
Vs  

IND-Barath Power 

Gencom Ltd & 3 Ors. 

Ms. Revathi 

Manivannan 

Dr. P Vasudevan-R1, 

R3 & R4 
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For Admission (Fresh Cases) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

3.  Comp App (AT) (CH) 

(Ins) No. 143/2024 
For Stay 

IA No. 385/2024 

 

Rajesh Bhatia 

Vs 
Canara Bank  

Asset Recovery 

Managment Branch 

& Anr. 

WITH 

 

Mr. PS Suman  

4.  Comp App (AT) (CH) 
(Ins) No. 150/2024 

For Stay 

IA No. 399/2024 

 

Ashwani Kumar 
Bhatiya 

Vs 

Canara Bank  

Asset Recovery 

Managment Branch 
& Anr. 

 

Mr. PS Suman  

5.  Comp App (AT) (CH) 

(Ins) No. 152/2024 

For Stay 

IA No. 405/2024 

Owk Madhu 

Manohara Rao  

Vs 

Lakshmi Transcon 

Pvt. Ltd.   
Rep by Shri P.V. 

Narayana Rao, 

Liquidator & 6 Ors. 

 

 

Mr. Y Suryanarayana  

6.  Comp App (AT) (CH) 
(Ins) No. 153/2024 

For Stay 

IA No. 406/2024 

For Exemption 

IA No. 407/2024 

 

M/s Lanco Infratech 
Employees Welfare 

Association  

Vs 

Ms. Anuradha Bisani 

Liqauidator of Lanco 

Infratech Ltd.  
 

 

Mr. Mayank Pandey   

7.  Comp App (AT) (CH) 

(Ins) No. 144/2024 

For Condone /Delay 

IA No. 388/2024 
For Stay 

IA No. 386/2024 

For Exemption 

IA No. 387/2024 

 

HDFC Bank Ltd. & 

Anr.  

Vs 

Suresh Kannan 

(Liquidator For M/s 
Camson Bio 

Technologies 

Limited) & Anr. 

 

 

Ms. Payal Kakra 

Mr. Ajay Pratap 

Singh 

 

8.  Comp App (AT) (CH) 

No. 19/2024 
Sanyog Kumar 

Thakur  

Vs 

Star Agrotech Pvt. 
Ltd. & 3 Ors.  

 

 

Mr. S Chidambaram, 

PCS  
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9.  Comp App (AT) (CH) 

No. 05/2024  

For Stay  

IA No. 82/2024 
Delay in 

representation  

IA No. 81/2024 

 

Pillayar Investments 

& Finance Pvt. Ltd. & 

2 Ors. 

Mr. Naveen Kumar 

Murthi 

 

10.  Comp App (AT) (CH) 

(Ins) No. 10/2024  
For Condone Delay  

IA No. 41/2024  

For Exemption  

IA No. 37/2024  

For Stay  

IA No. 39/2024 
Leave to file  

IA No. 40/2024 

 

 

Regional 

Commissioner- II, 
EPFO  

Vs  

M/s. Panyam 

Cements and Mineral 

Industries Limited & 

3 Ors. 

Dr. S Vidya Mr. R Sivaraman- R1 

R3 R4 

 

For Hearing (Part Heard) 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

11.  Comp App (AT) (CH 
(Ins) No. 400/2023 

For Exemption  

IA No. 1229/2023 

For Stay  

IA No. 1230/2023 
For Directions  

IA No. 1231/2023, 

198 & 353 /2024 

Edelweiss Asset 
Reconstruction 

Company Limited & 

2 Ors.  

Vs 

Saurabh Kumar 
Tikmani, RP of Lanco 

Amarkantak Power 

Ltd. & 11 Ors. 

 

 

Mr. Allwin Godwin Mr. Ramakant Rai 
R1  

Mr. Adithya Reddy-

R2-R9 & R12  

Mr. Dhananjaya 

Sud-R10  
Mr. T Sundar Rajan- 

R11 

 

For Direction 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

12.  IA No. 264/2023  

(To implead)  

In  

Comp App (AT) (CH) 

(Ins) No. 61/2021 
 

 

D.V. Satyanarayana 

Vs  

NV Rama Raju & 5 

Ors. 

Mr. R Abdul Mubeen Ms. Deepika Thakur- 

R5 
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For Admission (After Notice) 

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

13.  Comp App (AT) (CH) 

(Ins) No. 399/2023 
For Stay  

IA No. 1228/2023 

Mr. Kunaparaju 

Sudharshan Varma, 
Suspended Board of 

Director of Bharat 

Waterfront Pvt. Ltd. 

Vs  

IL & FS Financial 

Services Ltd. & Anr. 
 

 

Mr. Yogesh Jagia Mr. T Vijayakumar 

Reddy- R1 

14.  Comp App (AT) (CH) 

(Ins) No. 02/2024  

For Condone Delay 

IA No. 12/2024  
For Exemption  

IA No. 11/2024 

 

Sei Tejas Pvt. Ltd. Vs  

Novus Green Energy 

Pvt. Ltd. 

Mr. V Venkata 

Sivakumar 

Mr. Y Suryanarayana 

15.  Comp App (AT) (CH) 

No. 18/2024  

For Stay  

IA No. 313/2024 

Jeppiaar Fishing 

Harbour Muttom Pvt 

Ltd & Anr.  

Vs  
Jeppiaar Sheela 

 

Mr. Dominic Savio 

Joseph 

 

16.  Comp App (AT) (CH) 

(Ins) No. 445/2023  

For Exemption  

IA No. 1378/2023 
For Stay  

IA No. 1379/2023  

To implead  

IA No. 112/2024 

 

Mahendra Kumar 

Singhi  

Vs  

RS Doddabyregowda, 
RP of Steel 

Hypermart India Pvt. 

Ltd. & Anr. 

Mr. Satish Rai  

17.  Comp App (AT) (CH) 

(Ins) No. 57/2024  
For Exemption  

IA No. 177/2024  

For Stay  

IA No. 176/2024 

Mahendra Kumar 

Singhi 
Vs  

Mr. RS 

Doddabyregowda, RP 

of Steel Hypermart 

India Pvt. Ltd. & 2 
Ors.  

 

WITH 

 

Mr. Satish Rai Ms. P Chitra 

Nirmala- R3  
 

18.  Comp App (AT) (CH) 

(Ins) No. 59/2024  

For Exemption 
IA No. 182/2024  

For Stay  

IA No. 183/2024 

Mahendra Kumar 

Singhi  

Vs  
Mr. RS 

Doddabyregowda, RP 

of Steel Hypermart 

India Pvt. Ltd. & 2 

Ors. 
 

 

Mr. Satish Rai Ms. P Chitra 

Nirmala- R3  
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19.  Comp App (AT) (CH) 

(Ins) No. 67/2024 

Mr.Nagarajan  

Vs  

Mohalingam Suresh 

Kumar, Liquidator of 
Easun Reyrolle Ltd. 

 

Mr. Rohan 

Rajasekharan 

Mr. B Dhanaraj 

20.  Comp App (AT) (CH) 

(Ins) No. 127/2024  

For Stay  

IA No. 341/2024  
For Urgent listing  

IA No. 342/2024 

 

M/S. Rocksand 

Minerals Pvt. Ltd.  

Vs  

J. Karthiga, RP of 
G.K. Steel and Allied 

Industries Ltd. & 3 

Ors. 

 

Mr. Adharsh S Mr. 

Jerin Asher Sojan 

Mr. Ravi 

Rajagopalan- R4 

 

For Hearing  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

21.  TA (AT) No. 27/2022  
(CA (AT) No. 

46/2019) 

Neurosynaptic 
Communications Pvt. 

Ltd. & 2 Ors  

Vs  

The Registrar of 

Companies, 

Bangalore 
 

Mr. CS Gurminder 
Dhami, PCS 

 

22.  Comp App (AT) (CH) 

(Ins) No. 387/2022  

For Stay  

IA No. 921/2022  

To Adv Hg  
IA No. 201/2023 

 

Mr. VVV 

Satyanarayana Rao 

Vs  

India Infrastructure 

Finance Company 
Ltd.& 2 Ors. 

 

 

Mr. Yogesh Jagia Mr. Amir Bavani - R1  

M/s. Khaitan Legal 

Associates- R2 & R3 

23.  Comp App (AT) (CH) 

(Ins) No. 439/2022  

For Exemption  
IA No. 1113/2022 

For Stay  

IA No. 1114/2022 

Indian Renewable 

Energy Development 

Agency Limited  
Vs  

Kondisetty Kumar 

Dushyantha & 7 Ors  

 

 

WITH 

Mr. Vinod Kumar Mr. Anant Merathia-

R1  

Ms. Anusha Peri-R3, 
R4  

Mr. V Mahesh- R5  

Mr. B. 

ChandrasekaranR6  

Mr. T Shrinikethan- 

R8 
 

 

24.  Comp App (AT) (CH) 

(Ins) No. 119/2023  

For Stay  

IA No. 408/2023 

IFCI Limited  

Vs  

Mr. Kondasetty 

Kumar Dushyantha 
& 8 Ors. 

Mr. MV Kini Mr. Anant Merathia- 

R1  

Mr. I S. Uppin- R4  

Mr. AS Vishwajith- 
R3, R5  

Mr. T Shrinikethan- 

R6, R7 
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25.  TA (AT) No. 

191/2021  

(Comp App (AT) (Ins) 

No. 804/2019) 

Huayong 

Communications HK 

Company Ltd.  

Vs  
Kavveri Telecom 

Products Ltd. 

 

  

26.  Comp App (AT) (CH) 

(Ins) No. 296/2021  

For Stay  
IA No.628/2021  

For Exemption  

IA No. 629/2021 

Bank of Baroda  

Vs  

BREP Asia II Holding 
Co. II (NQ) Pte Ltd & 

2 Ors 

Mr. Pankaj Vivek Mr. T.K. Bhaskar-R1  

Mr. Y. 

Suryanarayana-R2  
Mr. P Giridharan-R3 

27.  Comp App (AT) (CH) 

(Ins) No. 28/2023  

For Exemption  

IA No. 94/2023  
For Stay  

IA No. 96/2023 

Narappa Manohar 

Reddy & 2 Ors  

Vs  

Pankaj Srivastava, 
Liquidator of Sagar 

Power Neerukatte 

Pvt. Ltd. 

 

Mr. Chandramouli 

Prabhakar 

Mr. Abhishek Anand 

28.  Comp App (AT) (CH) 

(Ins) No. 46/2024  
For Stay  

IA No. 142/2024 

Tamilnad Mercantile 

Bank  
Vs  

Indian Overseas 

Bank & Anr. 

Mr. AG 

Sathyanarayana 

Mr. ML Ganesh- R1  

Mr. S 
Sathyanarayanan- 

R2 

 

 

02:00 pm 

In the Court of Hon’ble Mr. Naresh Salecha, Member (Technical) 
 

For Hearing  

S.No Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp App AT) (CH) 
(Ins) No. 438/2022 

IA No.1109, 1110 & 

1111/2022 

Shri Karshini Alloys 
Private Limited  

Vs  

Ramakrishnan 

Sadasivan  

 

WITH 

Mr. Vishal Ganda Mr. TK Bhaskar  
Mr. Mayan H Jain 

2.  Comp App (AT) (CH) 
(Ins) No. 443/2022 

IA No. 1118 & 

1120/2022  

Shri Karshini Alloys 
Private Limited  

Vs  

Ramakrishnan 

Sadasivan 

Mr. Vishal Ganda Mr. TK Bhaskar  
Mr. Mayan H Jain 

Copy to: 

By the order of Hon’ble Member (Judicial) 
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